197 Papers Laid

2.

Report and Accounts (1995-96) of
the' Telecommunication Consultants
India Ltd. New Delhi and related

papers

. Report and Accounts (1995.96) of

the LT.I,- Bangalore and reiated
papers

. Notification of the Miunistry of

communication

. Memorandum of Understanding

(1996-97) ketween Govt. of India,
Ministry of Communication and
LTI Ltd. and Videsh Sanchar
Nigam Ltd.

Har it (s ¥R yor Tmh): W@, ¥
Fefafga o o9 wTd W TES @—

1. %ot affafEm 1956 & 9 619(H)

=N Iqew (1) ¥ i Fwfafea oF ®
uF-uE WA (30w el H):—

(i) (F) 1995-96 ¥ q§ & fou forwm
=m frm fofas, oo @ Toa affs
wfaea sl ¥, el W dEmdas
¥ Wiz 3t 3m W WA ¥ FrEms
TeorEdEE & o afgd

(T sF w4 3 FhEm @t
G TR WM | (Placed in Library.
See No. LT. 117896)

(i) (F) 1995-96 & =d F foq
>ohrrgfrre Faelen e fafees,
o fred = oRwea e wham sk
2R, gl W ol ¥ Sl
3R 38 W WRA ¥ FreEs TeeralEs
5 feafmal wfem)

(@) IgF R F wdEm A
FWEFR g0 §Ren | (Placed in Library.
See No. LT. 117796)

(iii) (F) 1995-96 F o F fo
ddteade  fafiRs, @R W
foachoEt  afes  SREaed ok oA,
Faail w e % fee s 3|
® wrd & FEaw weorEriaE H
fomfordl wfed )
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(@) Iudsa &odt § IdEw +
WHR T i@ | (Placed in Library.
See No. LT. 117696)

(iv) (a) W TR fufrEs, 1885 & O
7 W 39-97 (5) ¥ I wrdy ar (I
) Fram, 1996 ® SEEfna 3 arelt
R M (R =R faem) K)} afege
wWemrefe ¥ 499(3) fRAw 29 sER@ER
199 @ wk W (AR aw R OH)
(Placed in Library. See No. LT. 1175
96)

(b) v T/ SR afafam, 1898 | ww
74 % 39-91 (4) F I g I =W
(80 GeA) Fram, 1996 B wfae #O
et FER e (S ) a8 sfageen
aoFefHe W 427(31) e 18 faomar,
1996 * ww Wfa (st T el W)
(Placed in Library. See No. LT. 1174/
96)

(v) Fefefea ol oF-0F W (37t
aw fed ﬁ)——

(i) (F) 1996-97 & ad & fem wra
PR (¥9R WA 3R snéedlosme
fafiRe, & =9 wa Wedfa W@
(Placed in Library. See No. LT.
118066)

(i) (F) 1996-97 & = & o wra
R (GOR EAer™) AR B ik
foem d=m frm fofids, ¥ &9 wo=
wewfd §9A 1 (Placed in Library. See
No. LT. 117996)

1. Report and Accounts (1994-95) of

the Central Inland Water Transport
Corporation Ltd., Calcutta and
related papers

2. Report and Accounts (1995-96) ‘of

the Cochin Shipyard Ltd. Cochin
and related papers

3. Report and Accounts (1995-96) of

Dock labours 2 ard.
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Vishakhspatnam and Madras and
reinted papers

Administrative Reports and
Accounts (1995-96) of varicus Port
Trusts

Report and Accounts (1995-96) of
the Navik Bhavishya Nidhi
(Seaman’s provident Fund
Organisation) Mumbai and related
papers '

. Report and Accounts (1995-96) of

the Hoogli Dock and Port Engineers
Ltd. Calcutta and related papers

THE MINISTER OF SURFACE
TRANSPORT (SHRI T.G.
VENKATRAMAN): Madam, I lay on
the Table— -

L

(1) A copy each (in English and

Hindi) of the following papers, under
sub-section (1) of section 619A of the
Companies Act, 1956:—

(i) (a) Twenty-Eighth annual
Report and Accounts of the
Central Inland Water Transport
Corporation Limited. Culcutta, for
the year 1994-95, together with the
Auditor’s Report on the Accounts
and the comments of the
Comptroller and Auditor General
of India thereon.

(b) Review by Government on
the working of the above
Company. (Placed in Library. See
No. LT. 105096)

(ii) (a) Twenty-fourth Annual
Report and Accounts of the
Conchin Shipyard Limited, Cochin,
for the year 1995-96, together with
the Auditor's Report on the
Accounts and the comments of the
Comptroller and Auditor General
of India thereon.

(b) Review by Government on
the working of the above
Company. (Placed in Library. See
No. LT. 122896)

(2) Statement (in English and
Hindi) giving reasons for the delay

[RAJYA SABHA] on the Table 200

in laying the papers mentioned at
1(i) above.

I1. A copy cach (in English and Hindi)
of the following papers, under sub-
section SE of the Dock workers

(Regulation of Employment) Act,,
1948:—

(i) (a) Administrative Report and
Accounts of the Visakhapatnam
Dock Labour Board, for thc year
1995-96, together with the
Auditor’s Report on the Accounts.

(b) Review by Government on
the working of the above Board.
(Placed in Library. See No. LT.
106496)

(ii) (a) Annual Report and
Accounts of the Madras Dock
Labour Board, for the year 1995-
96, together with the Auditor’s
Report on the Accounts.

(b) Review bye Government on
the working of the above Board.,
(Placed in Library. See No. LT.
1063496)

II. A copy each (in English and
Hindi) of the following papers, under
scction 106 of the Major Port Trusts
Act, 1563:—

(i) (a) Seventeenth annual
Administration Report of the
Tuticorin Port Trust, for the year
1995-96.

(b) Review by Government on
the working of the above Port
Trust. (Placed in Library. See No.
LT-1052/96)

(ii) () Hundred and Secven-
teenth Annual Administration
Report of the Mumbai Port Turst,
for the year 1995-96.

(b) Review by Government on
the working of the above Port
Trust. (Placed in Library. See No.

. LT-1053/96)

(iii) (a) Annual Administration
Report of the Kandla Port Trust,
for the yecar 1995-96.
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(b) Review by Government on
the working of the above Port
Trust. (Placed in Library. See No.
LT-1054/96)

(iv) (a) Annual Administration
Report of the Cochin Port Trust,
Cochin for the year 1995-96, to-
gether with the Auditor’s Report
on the Accounts.

(b) Review by Government on
the working of the above Port
Turst. (Placed in Library. See No.
LT-1061/96)

{(+) (a) Annual Administration
Report of the Visakhapatnam- Port
Trust, for the year 1995-96, to-
gether with the Auditor’s Report
on the Accounts.

(b) Review by Government on
thc working of the above Port
Trust. (Placed in Library. See No.
LT-1060/96)

IV. A copy cach (in English and
Hindi) of thc following papers, under
sub-scction (2) of Scction 103 of the
Major Port Trusts Act, 1963:—

(i) (a) Annual Accounts of the
Tuticorin Port Trust, for the year
199596 and thc Audit Report
thereon.

(b) Revicw by Government of
the Annual vAccounts. (Placed in
Library. See No. LT-1058/96)

(ii) (a) Annual Accounts of the
Mumbai Port Trust, for the vear
199596 and the Audit Report
thereon.

(b) Rcview by Government of

the Annual Accounts. (Placed in
Library. See No. LT-1059/96)

(iii) (a) Annual Accounts of the
Kandla Port Trust, for the year
1995-96 and the Audit Report
thercon.

(b) Revicw by Government of
the Annual Accounts. (Placed in
Library. See No. LT-1057/96)
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(iv) (a) Annual Accounts of the
Viskhapatnam Port Trust, for the
year 1995-96, and the Audit Report
thereon.

(b) Review by Government of
the Annual Accounts. (Placed in
Library. See No. LT-1056/96)

V. A copy each (in English and
Hindi) of the following papers:—

(i) (a) Thirtieth Annual Report
and Accounts of the Navik
Bhavishya Nidhi (Seamen’s Provi-
dent Fund Organisation), Mumbai,
for the year 1995-96. together with
the Auditor’s Report on the Ac-
counts.

(b) Review by Government on
the working of the above Organisa-
tion. (Placed in Library. See No.
LT-1065/96)

(i) (a) Statement giving reasons
for the delay in laying the Annual
Report and Accounts of the hoogh-
ly Dock and Port Engineers
Limited, Calcutta, for the year
1995-96, within the stipulated
period. [Placed in Library. See No.
LT-1066/96]

1. Report and Accounts (1995-96) of
the Rchabilitation TPlantation - Ltd.,
Punalur, Kcrala and related papers

2. Report and Accounts (1995-96) of
the repatriates Cooperative Finance
and Devclopment Bank Ltd., Chen-
nai and reclated papers

{Plagced in Library. See No. LT-1066/
96]

SHRI INDRAIJIT GUPTA: Madam, 1
beg to lay on behalf of Shri Maqbool Dar
on the Table:

I. A copy cach (in English and
Hindi) of thc following papers under
sub-section (1) of Scction 619A of the
Companics Act. 1956:—

(i) Twentieth Annual Report and
Accounts of thc Rehabilitation
Plantations Limited, Punalur.



